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Alternative em ploym ent for the Staff of 
General Insurance G onpaniet

3717. SHRI RAMAVTAR SHASTRI:

Will the Minister of FINANCE be pleased to 
state :*

(a) whether Government are contemplating 
for the alternative employment or absorption 
of the staff of the erstwhile General Insurance 
companies; and

(b) if so, when a decision is likely to be taken 
and what would be the general pattern of 
their pay and allowances ?

THE MINISTER OF FINANCE (SHRI 
YESHWANT RAO CHAVAN): (a) and (b). 
There is no proposal to retrench employees of 
the erstwhile insurers and hence the question 
of alternative employment does not arise. The 
terms on which the services of these employees 
would be transferred to the proposed General 
Insurance Corporations would be dealt with 
in the Bill which will deal with the transfer of 
the ownership of the undertakings to the Cor­
porations.

Change in the Name of Air India’s Jumbo 
Jets

3718. SHRI BISHWANATHJHUNJIIUN- 
WALA: Will the Minister of TOURISM 
AND CIVIL AVIATION be pleased to state 
whether in keeping with the traditions of Air 
India, Government propose to consider chang­
ing the name of the Jumbo jet from ‘Emperor 
Ashoka’ to ‘Maharaja Ashoka’ and name the 
subsequent ones accordingly ?

THE MINISTER OF STATE IN THE 
MINISTRY OF TOURISM AND CIVIL 
AVIATION (Dr. SAROJINI MAHISHI) : 
No, Sir.

Appointment of Post o f Commissioner, 
Central Schools Organisation

3719. SHRI SAT PAL KAPUR : Will the 
Minister of EDUCATION AND SOCIAL 
WELFARE be pleased to state :

(a) whether the post of Commissioner, Cent­
ral Schools Organisation is advertised ;

(b) if not the reasons therefor ; and

(c) the method and manner adopted for 
appointment of the present incumbent to the 
post of Commissioner for Central Schools Or­
ganisation ?




